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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 126/2025

IN THE MATTER OF:

Somveer Singh ...Applicant
VERSUS

State Of Utter Pradesh & Ors ...Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-2,
UTTAR PRADESH POLLUTION CONTROL BOARD, IN
COMPLIANCE TO THE ORDER DATED 01.04.2025 PASSED
BY THE HONBLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

[.LBhuvan Prakash Yadav, aged about 46 years S/o Shri C.L.Yadav,
presently posted as Regional Officer, Uttar Pradesh Pollution
Control Board (hereinafter referred to as UPPCB), Meerut do hereby

solemnly affirm and state on oath as under:

i That I the deponent in official capacity mentioned above, am
acquainted with the facts and circumstances of the case and
as such I am competent and authorized to swear this

affidavit.

2. That the grievance involved in the present matter is about
that a pond area has been encroached upon by the private
persons existing in Khasra No. 440, measuring 1.442

hectares located in Gram Panchayat Dadri, Development
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Block-Sardhana, Tehsil-Sardhana, District-Meerut, Uttar
Pradesh.

That upon considering the matter this Hon'ble National
Green Tribunal, Principal Bench, New Delhi (hereinafter
referred to as Hon'ble Tribunal) vide its order dated
04.03.2025 by issuing the notice has directed the respondents

to file their reply/response.

That in compliance with the said direction, the officials of
the UPPCB visited the pond in question and undertaken the
inspection on 20.05.2025. During the course of inspection, it
was observed that a tall grass grown it the entire pond and
aquatic plants have also grown at some places. It is further
observed that the plastic and garbage have been dumped at
some places of the empty land. It is also noticed that
rainwater and domestic effluent of the village panchayat
Dadari is disposed in the pond. No industrial/commercial
effluent found to be disposed in the pond in question.

A true copy of the inspection report dated 20.05.2025 along
with the site photographs is being annexed herewith as

Annexure R2/1.

That during the site inspection, water samples were also been
collected by the officials of UPPCB from Dadari pond,
Village-Dadari, Block-Sardhana, District-Meerut and
analyzed in the Regional Laboratory of UPPCB at Meerut,
and the parameters observed were as follows:

e pH-7.53.



119

e BOD- 52.0 /1mg.

e COD- 168.0mg.

e Suspended Solids- 168.0mg/1

e Dissolved Solids-564.0mg/1

e Total Coliform-1,70,000 MPN/100mL

A true copy of Analysis Report is being annexed herewith as

Annexure R2/2.

That in compliance with the direction passed by this Hon’ble -
Tribunal and in light of the findings and observation made
during inspection, the UPPCB vide its Letter
No.481/G/OA126/2025/MRT/2025 dated 27.06.2025 has
issued an instruction to Block Development Officer,
Sardhana, Meerut for rejuvenation and restoration of the
pond area in accordance with the Wetland Management Plan
formulated by the UPPCB in compliance to the order dated
18.11.2020 passed by Hon’ble Tribunal in OA 325/2015,
Colonel Sarvadaman Singh Vs Union of India & Ors. The
following actions have been suggested for effective
restoration and rejuvenation of the pond:

e Demarcation of pond boundary

e Removal of plastic and solid waste

e (leaning of aquatic weeds and grass

* Installation of screening systems on incoming drains

e Implementation of phytoremediation or constructed
wetlands

e Desilting and encroachment removal from the pond area.

A true copy of the letter dated 27.06.2025 is being annexed

herewith as Annexure R2/3.
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7. That the above response on behalf of the Uttar Pradesh
Pollution Control Board is being submitted before this

Hon’ble Tribunal for kind perusal and consideration. It is

Ao

DEPONENT

prayed that the same be taken on record.

VERIFICATION
Verified at Meerut on this the 22" day of July, 2025 that the contents

of the above affidavit are true and correct to the best of my

knowledge and belief and nothing material has been concealed

titode.

DEPONENT

therefrom.

NOTARY
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TEST REPORT: WATER I.ABORATORY(SURFACE WATER)

Ref n0-32341731/Meerut/2025

I- Sample Location: Dadari Pond

2- District: Meerut

3- Address: Village Dadari,Sardhana Meerut
4- Sample Source: Pond

5- Type of sample : Surface Water
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Annexure R2/2 -

REGIONAL LABORATORY MEERUT
UTTAR PRADESH POLELUTION CONTROL BOARD
Pocket-T, C-3/2, Puitayv Puram, Phase-11, Modi Puram, Mcerut

6- Sample Collected By : Rohit Yadav JE & Akhilesh Kumar JRF

7- Odour : No Specific

8- Quantity and Packing : 2- L Plastic Jerican, 1-MPN bottle

9- Date of Sample Collection : 20/05/2025
10- Analyis Indented by : RO Meerut
11- Date of sample receipt in Lab : 20/05/2025

Date:17/06/2025

Parameter Unit Results Detection Range
pH, APHA24th Ed.4500-B: 2023 - 7.53 02-12
Conductivity. APHA 24th Ed. 2510B :2023 uS/em 810.0 0.1-10000 uS/em
Suspended Solids , APHA 24th 1:d. 2540 D Total g/l 168.0 5.0 -10000 meA
Suspended Solids dried at 103-105 °C 2023 :
Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/| 564.0 5.0 -10000 mg/l .
Dissolved Solids dried at 180 °C 2023 '
Total Solids, APHA24th Ed2540B: 2023 mg/| 732.0 5.0-15000 mgl
Hardness, APHA 24th Ed. 2340 °C EDTA mg/! 320.0 0.0 -5000 mg/I e
Titrimetric Method 2023 e
Calcium, APHA 24th Ed. 3500Ca-B:2023 mg/] 220.0 10.0-1000 ma/l
Magnesium, APHA 24th Ed 3500Mg B: 2023 mg/I 100.0 10-1 ()()(ngn i
Total Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 170000 <18 MPN/10O ml &
above
Fecal Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 120000 <1.8 MPN/100 m] &
above
BOD, APHA 24th Ed. 3 day 27 “C IS 3025 ( Part mg/I 52.0 1.0 -1000 me/|
44): 1993 Bio 2023 =
COD. APHA 24th Ed. 5220 B Open Reflux mg/l 168.0 4.0 -1000 “lﬂ’l—
i Methed 2023 -
*Non-NABL Parameters. il
Note 1 | The resulis in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except m full, without the written pemission of laboratory. 3. The test report pertains to the sample o

recerved in Lab

Remark:* - NA

1 of Pagn 3
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Analysed by
. [Raj Bahadur (JRF)]

Authorized by
BH UVAN Digitally signed

by BHUVAN
B P Yadav (RO) PRAKASH prakasH yapav

Date: 2025.06.17

YARAY anal'effie

2 of Page 3




125 Annexure-R2/3
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